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PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)

Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF TOPSTAR PROJECTS PRIVATE LIMITED

1.|Name Of Corporate Person TOPSTARPROJECTS PRIVATE LIMITED
2.|Date Of Incorporation Of Corporate Person 7thMay 2009
3.|Authority Under Which Corporate Person is|Registrar Of Companies, West Bengal

Incorporated /Registered

4.|Corporate ldentity Number U45200WB2009PTC134985

5.|Address Of The Registered Office Of Corporate|46 Bepin Behary Ganguly Street, 2nd Floor, Office
Person No-3, Kolkata-700012

6. |Liquidation Commencement Date Of Corporate|9th January 2024
Person

7.|Name, Address, Email Address, Telephone|MohanRam Goenka

Number And The Registration Number Of The|goenkamohan@gmail.com

Liquidator 9831074332

46 B.B. Ganguly Street, 406, 4th floor, Kolkata-
700012, West Bengal

8.|Last Date For Submission Of Claims 30th day from EGM

Notice is hereby given that TOPSTAR PROJECTS PRIVATE LIMITED has commenced voluntary
liquidation on 9th January, 2024.

The stakeholders of TOPSTAR PROJECTS PRIVATE LIMITED are hereby called upon to submit a proof
of their claims, on or before 7th February, 2024, to the Liquidator at the address mentioned againstitem 7.
The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Sd/-
Date :09.01.2024 (Mohan Ran] Gc_’enka)
Place : Kolkata (Liquidator)




